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Iil THE CENTRAL ADMINiISTRATIvVS TRIBUNAL, JAIPUR BSHCH, JAIFUR,

Date of Decision: 05.01,1354,

QA 424/93
B.L, TANK .+ APPLICANT,
v/s,
/
UNIN OF INU1A & ORs. oo HRESPODENTS,
CORAM:
HQI'BLR MK, GOPAL KRISHNA, MSMBER (J).
HG{'BLR MR, G.P, oHARMA,  M:2EMBIR (A).
For the Applicant ees N=,
For tne Respondents ess SHRI N,K, JAIN,

A

PEH MG'BLR MR, G.P. SHAWMA, MSMBER (A).

Applicsnt B,L, Tank has filed this application u/s 19
of the Administrative Tribunals Act, 1935, praying that the
respondent department may b2 directzd not to convenz the
regular LFC which i3 likely to be held on 21,7.93 tor promotion
tothe post of Incomz Tax Inspactors, till tha decision ot this

the of
petition ogiframingﬁthe new rulas tor prometion of Income Tax
Inspectors, whicti are under consideration batore the r2spondent
department, He has turther prayed that in case holding ot the
LrC is na% stayad, the rezpondent departmoent may be airected
not’ to promote ofiicials who are junior to tne appliczant and
who are likely to be considered tor promotion on account ot tha

garlisr passing of tne azpartmental axamination.

< Hone is present on behalt of the applicant, He was not
N
present on the precsding datz2 also, W2 have hzard th2 l2arned

counsel tor the respondents,

3. The learned counsel or thz respondents has drawn our
attention to para 4 (xv) ot the reply tiled on bzshalt ot the
respondents, in which it has bezn stated that ths DPC has

already besn convenad on 5,3,93, Tne lsarned ccunszl for the

respondents has iturther stated betors us that as a rasult ot
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the deliberati-ns ot the LPC promsticns have also b2en made,
H2 has, theretore, stated thai the application haz become

infructuous,

4, We tind that no interim rslist was granted in this case,
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¥,

U

ince the LFC has already been held and promstions nave also
alrzady be2n 2ftectad as a ~esult of the delibsratiins ot the
LDPC, we are ot the view tha® this application is not maintainabl:
now, It is accordingly dismissed at the admission stagye, witn

no order as to costs,
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